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1 2 3 4 5
Odisha 2,455 2,527 2,568 2,568
Puducherry 48 49 51 51
Punjab 2,421 2,501 2,534 2,535
Rajasthan 2,691 2,777 2,857 2,860
Sikkim 67 68 72 74
Tamil Nadu 2,684 2,828 2,933 2,939
Telangana 1,437 1,491 1,524 1,524
Tripura 229 232 236 236
Uttar Pradesh 7.411 7,617 7,712 7,718
Uttarakhand 899 218 938 939
West Bengal 3,466 3,555 3,647 3,648
ToraL 48,268 49,830 50,802 50,897

Source: RBI.

Notes: (a) Population group Rural’ includes centres with population of less than 10,000, All population figures
are as per census 2011.
{b) Data exclude ‘Administrative Offices’.

Bank branches in remotest parts of the country

2118. SHRI HISHEY LACHUNGPA: Will the Minister of FINANCE be pleased

to state:

{a) the details of branches of banks opened in the various parts of the country

in the last three years; and

{b) how Government propose to provide bank branches to the remotest parts of

the country, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI SHIV
PRATAP SHUKLA): (a) As apprised by Reserve Bank of India (RBI), the number

of branches opened by commercial banks during last three years is provided below:—

2015-16 2016-17 2017-18 2018-19 (till 30.06.2018)

9,040 5,308 3,952 1,682

(b) As per RBI's extant guidelines on “Rationalising the Branch Authorisation
Policy”, dated 18.5.2017, general permission has been granted to domestic Scheduled
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Commercial Banks (SCBs) (excluding Regional Rural Banks), to open banking outlets
at any place in the country without seeking prior approval of RBI in each case,
subject to at least 25 per cent of the total number of banking outlets opened during
a financial year being in unbanked rural centres (Tier 5 and 6) with population less
than 10,000.

For this purpose, ‘Banking Outlets’ opened in any Tier 3 to Tier 6 centres
{centres with population less than 50,000) of North Hastern States and Sikkim as
well as in any Tier 3 to 6 centre of Left-wing Extremism (LWE) affected districts
as notified by the Government of India from time to time, are also considered as

equivalent to opening a ‘Banking Outlet’, in unbanked rural centres.
Demonetised currency not yet accepted from Bhutan and Nepal

2119. SHRI KUMAR KETKAR: Will the Minister of FINANCE be pleased to

state:

{a) the quantum of demonetised currency not yet accepted from Bhutan and

Nepal, along with the reasons therefor, and
(b) the policy decisions in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI
RADHAKRISHNAN P): (a) Nepal Rashtra Bank (NRB) on August 21, 2017 had
informed RBI that they had a total of ¥ 7.8461 crore of Specified Bank Notes (SBNs)
in their banking system and with the courts. Further, the NRB had informed that
Nepalese people were still holding SBNs, the amount of which is not known. As
regards Bhutan. the amount of SBNs still lying with them is not available with RBL

(b) The matter relating to extending exchange facility of Specified Bank Notes
(SBNs) lving in the possession of Nepal and other neighbouring countries has been
examined in this department and it is decided that action may be taken only as per
the provisions of Specified Bank Notes (Cessation of Liabilities), Act 2017 and rules
made thereunder.

Digital transactions vis-a-vis actual cash transactions

2120. SHRI KUMAR KETKAR: Will the Minister of FINANCE be pleased to
state the reasons for rise in the quantum of currency in the economy in spite of

increased digital transactions as per claim of Government?

THE MINISTER OF STATE IN MINISTRY OF FINANCE (SHRI
RADHAKRISHNAN P): The quantum of currency required in the economy is

generally determined by several factors, which imter alia, include economic growth,



